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Manuguru  Thermal  Power  Project 

*108. SHRI B. SATYANARAYAN 
REDDY: Will the Minister of ENERGY be 
pleased to state: 

(a) whether the Chief Minister of Andhra 
Pradesh hr.s bee.i writing to the Central 
G0venme.1t from time to time for making an 
announcement regarding inclusion of 
Manuguru Super Thermal Power Project in 
Andhra Pradesh, in the Seventh Plan;; and 

(b) if so, what are the details thereof and 
what action has been taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI ARIF 
MOHD. KHAN): (a) and (b) Chief Minister 
(Andhra Pradesh) has requested Central 
Government for inclusion of Manuguru Super 
Thermal Power Project (STPP) in Andhra 
Pradesh in the Seventh   Plan.   Manuguru   
Super  Thermal 
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Power Project is one of the identified projects 
to be taken up by National Thermal Power 
Corporation (NTPC) during Seventh  Plan. 

NTPC has initiated action to prepare a 
feasibility report for installation of two units 
of 500 MW each in the first stage of 
Manuguru STPP. 

SHRI B. SATYANARAYAN REDDY:" 
Sir,  far  as  this  Manuguru  Super  Power 
Thermal   Project   s   concerned,   in   1976, 
the Andhra Pradesh     Electricity     Board 
investigated and selected a site _____  

SHRI SHIV SHANKAR: It was in 1976. 

SHRI B. SATYANARAYAN REDDY: .... 
at Manuguru near Bhadrachalam for locating 
a pit-tiead super power thermal station with an 
ultimate capacity of 1000 MW and a project 
report has also been prepared. I would like to 
know frcmi the honorable Minister what the 
details are of that project report. In the mean-
time, when this was still under consideration, 
an indication from the Government of. India 
came to ths effect that Manuguru would be 
better suited for a second pithead super power 
thermal project to be undertaken by the 
National Thermal Power Corporation for the 
Southern Region and it was asked whether the 
State Government could indicate that the site 
selected already could be considered by the 
Government of India for the Central super 
power thermal station. The State Government 
gave, also an indication and necessary 
information stating they were ready to give all 
assistance to the Central Government. But this 
is still pending and no action has been taken 
by the Gentral Government to implement the 
project though a project report has already 
been prepared. Now, Sir, the Chief Minister of 
Andhra Pradesh has been writing several 
times for the speedy implementation of this 
project report. The Ministry has given this 
report now. I would like to know whether the 
Government will take serious steps so that this 
project could be completed in time and 
whether necessary    funds would be 

allotted. This is very important. Otherwise, 
everything will be on paper only. We would 
like to know whether this will be included in 
the Seventh Pian and also, at the same time, it 
would be implemented by the Government in 
time. There are some projects in the State 
which have been accepted by the Government 
nearly fifteen or twenty years ago but still 
pending completion. Therefore, Sir, I would 
like the honourable Minister to state 
categorically whether this project will not 
meet the same fact and could be implemented   
in time. 

MR.    DEPUTY    CHAIRMAN:     You 
want it so much in advance? 

SHRI SHIV SHANKAR: Sir, information 
is not entirely correct. In 1976, the Andhra 
Pradesh Eelctricity Board had submitted this 
project reoprt for seiling up a 2x200 MW 
thermal power station at Manuguru, 
Bhadrachalam. Subse-quentlyj, in July 1980, 
this particular project was placed at the hands 
of the Government of India as the 
Governrnent of Andhra Pradesh felt that it 
would be better if this sup^r power thermal 
station was taken up by the Government ane 
India. The present Chief Minister and his 
predecessors have written in 1982 and 1983 
about this power project and it ha1 been 
explained on every occasion that thi: project 
would be taken up when the essential inputs 
are tied up. Thi question was made clear and 
it was als< explained as to how the resources 
were being used for the Ramagundam supe 
power thermal station. We were alsi trying to 
tie up the resources for thi area, as also the 
essential linkages. I fact, after the heavy 
power plant wa set up by the Atomic Energy 
Commis sion this project has been shifte 
slightly away so that it would be easie to 
complete the project at an early dat' Now, Sir; 
this is the position so far £ this particular 
project is concerned. i fact, a provision has 
already been mai in the present fiscal year for 
purposes < survey. 
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SHRI  B. SATYANARAYAN  REDDY: 
Sir, I am putting my second supplementary. 
The Minister has said in this reply that a 
provision has been made. I would like to 
know what the estimate is, what the provision  
is, which has been made. 

SHRI SHIV SHANKAR; It is only lor the 
survey. 

SHRI B. SATYANARAYAN REDDY: 
But I would like to know how much has been  
provided for the  survey. 

SHRI SHIV SHANKAR: It is only for the 
survey and a survey does not cost much. It is 
only five lakhs. A provisioii of Rs. 5 lakhs has 
been made for the survey. 

MR. DEPUTY CHAIRMAN: Yes, Mr. 
Upendra. 

SHRI PARVATHANENI UPENDRA: 
Sir, originally, this project was supposed 
to be taken up by the Andhra Pradesh 
Government. But an indication from the 
Union Government came that it 
would be better if the National Thermal 
Power Corporation look up this second 
pit-head       thermal       power station. 
And the State Government readily agreed to  
hand    over      the    site,      etc.      Also the    
facilities      for     the    railway      the upto      
Manuguru      have      been      provided.  Coal 
deposits al  Manuguru     have been 
established to be sufficient    for this as well as 
other linkages. I do not find any reason why a 
fresh survey should be un-Jertaken at this 
stage. Project reports are already there and'    
the     Government of Andhra  Pradesh has  
already  submitted   :omprchensive  report to  
the    NPTC and the Central  Go-ernment. I do 
not know flfay a fresh survey  is  required.  
Will  the. Minister kindly    enlighten    
whether  it  is neanl to further delay the project 
or any lew points have to be investigated? 

SHRI SHIV SHANKAR: I am sorry hat no 
detailed survey work was earlier That is 
why a survey has to )e taken up at this stage. 

SHRI  PARVATHANENI   UPENDRA: 
the project report is already there. 

SHRI SHIV SHANKAR: That was for 
200, this is for    500 ...   (Intemiptions) 

MR. DEPUTY CHAIRMAN: Trie 
Question Hour is over. 

WRITTEN  ANSWERS  TO  QUESTIONS 

Suggestions from  West  Bengal  Chief 
Minister for changes in tha T.  V. 

Programmes 
*109. SHRIMATI KANAK MUKH-

ERJEE: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to 
slate: 

(a) whether it is a fact  the Chief 
Minister of West Bengal wrote to the Cen 
tral Government a number of letters dur 
ing 1982 and 1983, proposing a number 
of changes in the T. V. programmes; 

(b) if so, what are the details in this 
regard; and 

(c) what action, if any Government 
have taken  on  each of  those  letters? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DE-
PARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI H. K. L. BHAGAT): (a) 
Yes, Sir. 

(b) and (c) The concept and broad plans of 
the National Programme of Doordarshan 
were discussed at ihe Confrence of the State 
Information Ministers held in July 19,82. The 
Information  of the State Governments, in-
cluding the Government of West Hengal had 
welcomed Ihe idea of the National 
Programme in t'ne in'.erest of promotion of 
national in'egration. The National Programme 
on Doordarshan was introduced with effect 
from 15th August 1982. The then Minister of 
Information and Broadcasting, Shri Vasant 
Sathe, had written a letter to some Chief 
Ministers, including the Chief Minisler of 
West Bengal, on 30th August. 1982, followed 
by another letter from me on 28th February, 
1983 inviting suggestions about bringing 
about   improvements     in  this prouramme. 


